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| o Q.ORDER D‘I‘. 2. 2' 20010
The Joarned

Yrlecen} evonsl [)rz;

. /il learned counsel for the applicant that the
607 fome fo &c% o] oo e

Frr oy MMJ&‘J‘ Tewe ;ppl icant does not want to pursue this 0,a,
} err{;mp ) 20-%-26%° &‘which has become infructuous,we have heard Mr.
Mft?i“m'uw‘ P.R.J.,Dash,leamed counsel for the applicant,
Mr.B.Dash,leamed Additional standing Coinsel
appearing for the Government of India xnd,Mr.K.C,
Mohanty, learmed Government advocate appearing for
the covt,of Orissa and Mr.B,S,Tripathy,leamed
counsel appearing for the private rRespondents.In

viev of the submission male by leamed counsel for

the applicant the OA is disposed of as not being

pressed,
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e fearned O—P/’(ncenﬁ Memder(Judicial)

tovnge) prayg for fime
fo fe"Le refotn N/Dmyw
aflowee]. Ttme granted
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